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gRT SN frfem 40T 95 IR R UR UciTel i
7 & st wRIfa T (Shifda =l &1 |
?1 foR fey ) @& fog ff seer 8rft| <dfder
R FgE dHarl fafee ufigfd sk geodiowdio
e & forg A1 gdar =€l B8N /B0l | Hider wR
e aafdd o SRed & a1 o g
BT PIS ATHIA AT ol BT |

U IMHRASG  apre, fafbedr @drer 3R
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B AT Dl FiRST:

ot efs fg=Rl @1 aRSdl 5T WRAR
ERT 99 R ORI 4l /el & JJaR HiTo
AT & g @ Wl AR U & I
TR B ST |
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2. PIS I AW, Sl |l 0T IR & HHARAT B FHI—FAI R AT B, I9 dad
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9 FRgfad o3 & OIR) &_7 & dRIG ¥ Uwse fQF & uven, el a’R & e &
AT PRI & [T RAIE R qba1 / Aebll |
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MHRAP AgHre, <4 o & e sradrer ok urg &9 & fa9y s@sir & shar
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A R YAt fe & sfde ugfa s (Nifaa a=ai o d@n &1 faar fey faen) @
fog o ghar 8RN | |idar W Fgad sHarT fRfdaar ufigfd ik veoiodio anfe & fory
Al gweR T B /B8R | e W fgea afdd @ SWied @ Ran o f5R geR @
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U AMHRAD 3fadhTel, Fafdear Fadmer iR IR @dRT T delve a9 ddb
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5. PO ARG & argded & 91 Faadl ¥ Mfdgd FguRefd ¥ W & dfdar &
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FRGT gURAfd & grena Wfder W Fged afd & friFer 4§ a8 @1 S99
FafAfdeer & dMe H AR Rd 99 VAT Jafd Juafsid 8l &1 SIQfl, IR ueery
DI T dIad T W RIS WEGRI I i BRA1 8E1 dy dider W Fge afad
i (SYLT) I JATURART BT T afd & foly AfdqTHHD IBH BT FHAR ol BRI

W] I WHR $ Jaford el & AR fafecw iffer grT SR fby g
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7. FAMT gl Bl ISURT WRBRI dHaR) & <21 H, fafdhear 9 gRT iR SR>
ARBTRI HHARI BT A H AP FAfBAT ATHRT §IRT SN, AT ARTI YA UF Y
HRAT BT | ARGl AT &1 <2 H, e UREHeHT WHU & dadl I Braff~ad He
et vl & fawg g far o 2 &k afe S ufleror & sraf &1 a3t @ wu
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HHY I Al TR SR 8, Bl Rl wU W Uy ifvd fhar S SR S
PRI &7 9 T@ IRUIRTA @1 SIYT o9 a6 5 ygaraRen S =18 &1 ol 8| U
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9l / < W BT BbaR BN /BT |

9. Wt W fgea =fed (@) @ FFEN AMRE  dET AT B AR
$0UI0Tw0 / SHOT0THO ¥ AR &1 BT |

D AIEIRT®RT Y UeThR IR g ueedrR = rferal @ SuRerfa # sad gduem
SfecRad aRRG BT U—3TT B&ER B AU B |

[rer o SuRerfa #:

T

(HTHHWW) ..... (T2 UETHR B EER)
2.

(?ITF[EIFBTU?IT) ..... (feia veTpR & BER)

[Authoritative English text of this Department Notification No. PCH-HA (1) 11/2010-I-J.E. Rule,
dated 05-09-2024 as required under clause (3) of Article 348 of the Constitution of India].

PANCHAYATI RAJ DEPARTMENT

NOTIFICATION

Shimla-171009, the 5th September, 2024

No. PCH-HA-(1)11/2010-I-J.E.Rule.—Whereas the draft Himachal Pradesh Panchayati
Raj (Appointment and Conditions of Service of Junior Engineer in Zila Parishads) Rules, 2024
were published in the Rajpatra, Himachal Pradesh dated 28th June, 2024 for inviting objections and
suggestions from the general public, vide this department notification of even number dated
12th June, 2024 as required under the provisions of Section 186 of the Himachal Pradesh
Panchayati Raj Act, 1994 (Act No. 4 of 1994);

And whereas, the objection(s)/suggestion(s) received during the stipulated period have been
duly considered by the State Government;
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Now, therefore, in exercise of the powers conferred by section 186 of the Himachal Pradesh
Panchayati Raj Act, 1994 (Act No. 4 of 1994), the Governor of Himachal Pradesh is pleased to
make the following rules, namely:—

1. Short title and commencement—(1)These rules may be called the Himachal Pradesh
Panchayati Raj (Appointment and Conditions of Services of Junior Engineer in Zila Parishad
Cadre) Rules, 2024.

(2) These rules shall come into force from the date of publication in the Rajpatra (e-
Gazette), Himchal Pradesh.

2. Definitions.— (1) In these rules, unless the context otherwise requires,--
(a) “Act” means the Himachal Pradesh Panchayati Raj Act, 1994;
(b) “Form” means a form appended to these rules; and

(c) “Bonafide Himachali” means a person who has been defined as such by the
Government of Himachal Pradesh from time to time.

(2) The words and expressions used but not defined in these rules shall have the same
meaning as respectively assigned to them in the Act.

3. Repeal and savings.—(1) The Himachal Pradesh Panchayati Raj (Appointment and
Conditions of Service of Junior Engineer in Zila Parishads) Rules, 2013 notified vide notification
number PCH-HA-(1)11/2010-1, dated 15-07-2013 and published in the Rajpatra, Himachal Pradesh
dated 20-07-2013 are hereby repealed.

(2) Notwithstanding such repeal, any appointment made or anything done or any action
taken, under the rules so repealed, shall be deemed to have been validly made, done or taken under
the corresponding provisions of these rules.

By order,
Sd/-
Secretary (Panchayati Raj).

Annexure- “A”

HIMACHAL PRADESH PANCHAYATI RAJ (APPOINTMENT AND CONDITIONS OF
SERVICES OF JUNIOR ENGINEERS IN ZILA PARISHAD CADRE) RULES, 2024

Name of the post: Junior Engineer (Zila Parishad Cadre)

2. | Number of the post(s): There shall be such number of posts of Junior Engineer
as sanctioned and may be sanctioned by the State
Government from time to time in the respective Zila
Parishads cadre.

3. | Classification: Class-III (Non-Gazetted)
4. | Scale of Pay: (i) Pay Band for regular incumbents:

Level 11 of the pay matrix attached with notification
No.- PCH-HB (15) 01/2022-Pay Revision-60236-62336,
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dated 23-09-2022.
(ii) Emoluments for contract employees:
60 percent of the first cell of the applicable level of pay
matrix of the corresponding cadre, as per notification no.
PCH-HB(15) 01/2022-Pay Revision-60236-62336, dated
23-09-2022.

5. | Whether “Selection” Post | Non-Selection

or Non-Selection Post:
6. | Age for direct | 18 to 45 years:

recruitment:

Provided that the upper age limit for direct recruits will
not be applicable to the candidates already in service of
the Government including those who have been
appointed on adhoc or on contract basis:

Provided further that if a candidate appointed on adhoc
basis had become overage on the date when he was
appointed as such he shall not be eligible for any
relaxation in the prescribed age limit by virtue of his
such adhoc or contract appointment:

Provided further that upper age limit is relaxable for
Scheduled Castes/Scheduled Tribes/Other Categories of
persons to the extent permissible under the General or
Special Order(s) of the State Government:

Provided further that the employees of all the Public
Sector Corporations and Autonomous Bodies who
happened to be Government Servants before absorption
in Public Sector Corporations/Autonomous Bodies at the
time of initial constitution of such
corporations/Autonomous Bodies shall be allowed age
concession in direct recruitment as admissible to
Government servants. This concession will not, however,
be admissible to such staff of the Public Sector
Corporations/Autonomous  Bodies who  were/are
subsequently appointed by such
Corporation/Autonomous Bodies and who are/were
finally  absorbed in the service of such
Corporations/Autonomous Bodies after initial
constitution of the Public Sector
Corporations/Autonomous Bodies.

(1) Age limit for direct recruitment will be reckoned on
the first day of the year in which the post(s) is/are
advertised for inviting applications or notified to the
Employment Exchanges, as the case may be.
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(2) Age and experience, in the case of direct
appointment, are relaxable at the discretion of the State
Government in case the candidate is otherwise well
qualified.

7. | Minimum educational | (a) Essential Qualifications:
and other qualifications | Diploma in Civil Engineering or Bachelor of Civil
required for direct | Engineering/ Bachelor of Technology in Civil
recruit(s): Engineering with minimum 50% marks from any
recognized University or Institution duly recognized by
Central and State Government and 45 % marks for
SC/ST candidates.
(b) Desirable Qualification
Knowledge of customs, manners and dialect of Himachal
Pradesh and suitability for appointment in the peculiar
condition prevailing in the Pradesh.
8. | Whether age and | Age : N.A.
educational . . .
qualification(s) prescribed Educational qualifications: N/A.
for direct recruit (s) will
apply in the case of the
promotee(s):
9. | Period of probation, if | (a) Two years subject to such further extension for a
any: period not exceeding one year, as may be ordered by the
Chief Executive Officer, Zila Parishad in special
circumstances and reasons thereof to be recorded in
writing.
(b) No probation in case of appointment on contract
basis.

10. | Method(s) of | (a) 25 % by direct recruitment on contract basis
appointment, whether by
direct recruitment or by | (b) 75 % by promotion from amongst the category of
promotion/secondment/ Technical Assistants, on the basis of inter-se-seniority
transfer and the | maintained at the State level, in a manner as provided in
percentage of post(s) to be | rule 11.
filled in by various
methods:

11. | In case of recruitment by | By promotion from amongst the category of Technical
promotion/ secondment/ | Assistants having 5 year’s regular service or regular
transfer, grade(s) from | combined with continuous adhoc service rendered, if
which promotion/ | any, in the grade.
secondment /transfer is to
be made.

12. | If a Departmental | As may be constituted by the Director, Panchayati Raj
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Promotion Committee
exists, what is its
Composition ?

Department Himachal Pradesh from time to time.

13.

Circumstances under
which the Himachal
Pradesh Public Service
Commission (HPPSC) is
to be consulted in making
recruitment:

As required under the Law.

14.

Essential requirement for
direct recruitment:

A candidate for appointment to any service or post must
be a citizen of India.

15.

Selection for appointment
to the post by direct
recruitment:

Selection for appointment to the post in case of direct
recruitment, shall be made by on the basis of
interview/personality test or if the Himachal Pradesh
Public Service Commission or other Recruitment
Agency/authority as the case may be, so considers
necessary or  expedient on the basis of
interview/personality test preceded by a screening test
(objective type) / written test or practical test, standard /
syllabus etc. of which, will be determined by the
Commission or other Recruiting Agency/authority, as
the case may be.

15-

Selection for appointment
to the post by Contract
Appointment:

Notwithstanding anything contained in these rules,
contract appointments to the post will be made subject to
the terms and conditions given below:—

(1) CONCEPT:

(a) Under this policy the Junior Engineer in Zila
Parishad Cadre will be engaged on contract basis
initially for one year, which may be extendable on year
to year basis:

Provided that for extension/renewal of contract period on
year to year basis, the concerned Chief Executive
Officer, Zila Parishad shall issue a certificate that the
service and conduct of the contract appointee is
satisfactory during the year and only then his period of
contract is to be renewed / extended.

(b) POST FALLS WITHIN THE PURVIEW OF
HPPSC:

The Director, Panchayati Raj, Himachal Pradesh after
obtaining the approval of the State Government to fill up
the vacant post(s) on contract basis will place the
requisition with the Himachal Pradesh Public Service
Commission.
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(¢) The selection will be made in accordance with the
eligibility conditions specified in these rules.

(IT) CONTRACTUAL EMOLUMENTS:

The Junior Engineer appointed on contract basis will be
paid consolidated fixed contractual amount @ 23100/-
P.M. (which shall 60% of the first cell of the applicable
level of pay matrix of the corresponding cadre) as per
notification no. PCH-HB(15) 01/2022-Pay Revision-
60236-62336, dated 23-09-2022.

(IIDAPPOINTING/DISCIPLINARY AUTHORITY:
The Chief Executive Officer of the concerned Zila
Parishad will be the appointing and disciplinary
authority.

(IV) SELECTION PROCESS:

Selection for appointment to the post in the case of
Contract Appointment shall be made on the basis of a
written examination and/or practical test or skill test or
physical test, the standard/syllabus etc. will be
determined by Himachal Public Service Commission/
Himachal Pradesh Staff Selection Commission,
Hamirpur/ or other recruiting agency/authority, as the
case may be.

(V)CONTRACTUAL APPOINTMENTS
COMMITTEE FOR  SELECTION OF
CONTRACTUAL APPOINTMENT:

As may be constituted by the HPPSC from time to time.
(V) AGREEMENT:

After appointment of a candidate, he/she shall sign an
Agreement as per Form-II appended to these rules.

(VII) TERMS AND CONDTIONS:

(a) The Junior Engineer appointed on contract basis
will be paid consolidated fixed contractual amount
@ Rs. 23100/- P.M. (which shall be 60% of the first cell
of the applicable level of pay matrix of the corresponding
cadre) as per notification no. PCH-HB(15) 01/2022-Pay
Revision-60236-62336, dated 23-09-2022.

(b) The service of the Contract Appointee will be
purely on temporary basis. The appointment is liable to
be terminated in case the performance/conduct of the
contract appointee is not found satisfactory. In case the
contract appointee is not satisfied with the termination
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orders issued by the appointing authority, he/she may
prefer an appeal before the appellate authority, who shall
be higher in rank to the Appointing Authority, within a
period of 45 days, from the date on which a copy of
termination order is delivered to him/her.

(c) Contract Appointee will be entitled for one day’s
causal leave after putting one month service, 10 day’s
medical leave and 5 days special leave in a calendar year.
A female contract appointee with less than two surviving
children may be granted maternity leave for 180 days. A
female contract appointee shall also be entitled for
maternity leave not exceeding 45 days (irrespective of
the number of surviving children) during the entire
service, in case of miscarriage including abortion, on
production of medical certificate issued by the authorized
Government Medical Officer. A contract employee shall
not be entitled for medical reimbursement and LTC etc.
No leave of any other kind except above is admissible to
the contract appointee.

Un-availed casual leave, medical leave and special
leave can be accumulated up to the calendar year and
will not be carried forward for the next calendar year.

(d) Unauthorized absence from the duty without the
approval of the Controlling Officer shall automatically
lead to the termination of the contract. However, in
exceptional cases where the circumstances for un-
authorized absence from the duty were beyond his/her
control on medical grounds, such period shall not be
excluded while considering his/her case for
regularization but the incumbent shall have to intimate
the controlling authority in this regard well in time.
However, the contract appointee shall not be entitled for
contractual amount for this period of absence from duty:

Provided that he/she shall submit the certificate of
illness/fitness issued by the Medical Officer as per
prevailing instructions of the Government.

(e) An official appointed on contract basis who has
completed three years tenure at one place of posting will
be eligible for transfer on need basis within the State in
other Zila Parishad on administrative ground and his/her
services shall be borne by the parent Zila Parishad.

(f) Selected candidate will have to submit a certificate
of his/her fitness issued by a Medical Board in case of
gazetted Government Servant and by the Government
Medical Officer in the case of non gazetted Government
Servant. In case of women candidates, who are to be
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appointed against posts carrying hazardous nature of
duties and if in case they have to complete a period of
training as a condition of service, such women candidate;
who as a result of test is found to be pregnant for twelve
weeks standing or more shall be declared temporarily
unfit and her appointment shall be held in abeyance until
the confinement is over. Such women candidate be re-
examined for medical fitness six weeks after the date of
confinement and if she is found fit on production of
medical fitness certificate from the authority as specifies
above, she may be appointed to the post kept reserved for
her.

(2) Contract appointee will be entitled to TA/DA, if
required to go on tour in connection with his/her official
duties at the same rate as applicable to regular counter-
part official at the minimum of pay scale.

(h) Provisions of service rules like FRSR, Leave
Rules, GPF Rules, Pension Rules, Conduct Rules etc. as
are applicable in case of regular employees will not be
applicable in case of contract appointees. The
employee’s Group Insurance Scheme as well as
EPF/GPF will also not be applicable to Contract
Appointee(s).

16. | Reservation: The appointment to the service shall be subject to orders
regarding reservation in the service for Scheduled
Castes/Scheduled Tribes/ Backward Classes/Other
Categories of persons issued by the Himachal Pradesh
Government from time to time.
17. | Departmental The members of the service shall have to qualify
Examination: examination or to undergo such courses for training to be
specified by the Director, from time to time.
18. | Conditions of Service for | The other conditions of service in the case of regular
regular appointees: appointees shall apply mutatis-mutandis as are applicable
in the case of State Government employee of equivalent
position/grade.
19. | Appointing Authority and | (1) After recommendation of Director, Panchayati

allocation of Panchayats:

Raj, Himachal Pradesh the Chief Executive Officer of
concerned Zila Parishad shall be the appointing
authority. Letter of appointment shall be issued by the
Chief Executive Officer, Zila Parishad, in FORM-I and
he shall allocate the Panchayat Samiti to a Junior
Engineer.

(2) The Secretary of Zila Parishad, with the prior
approval of the Chief Executive Officer of Zila Parishad
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shall make circle of the Panchayats in consultation with
Chief Executive Officer, Panchayat Samiti in such a way
that contiguity of the Panchayats in the circle is ensured.
These circles shall be notified by Secretary Zila Parishad
and copy of the said notification shall be supplied to the
Director, Panchayati Raj, Himachal Pradesh. Junior
Engineer Circle once notified shall not be changed
without prior approval of the Chief Executive Officer of
Zila Parishad. One Junior Engineer shall be allocated one
circle by Secretary Zila Parishad.

(3) The Chief Executive Officer of the concerned
Panchayat Samiti shall be the controlling officer for tour
program, attendance, casual leave and work and conduct
etc. of the Junior Engineer.

20. | Seniority of  Junior | The seniority of the regular Junior Engineers shall be
Engineer: determined after recruitment/promotion to the post of
Junior Engineer as per rules/instructions issued by the
State Government from time to time.

21. | Job Chart: The job chart for the Junior Engineer shall be such as
may be specified by the Director, Panchayati Raj
Himachal Pradesh from time to time.

22. | New Pension Scheme: The Regular appointees shall be entitled for availing the
facility of New Pension Scheme as may be notified by
the State Government.

23. | Power to relax: Where the State Government is of the opinion that it is
necessary or expedient to do so, it may, by order for
reasons to be recorded in writing, relax any of the
provisions(s) of these rules with respect to any class or
category of person(s) or post(s).

FORM-I
[See rule 19(1)]

APPOINTMENT LETTER

With reference to the application for the post of Junior Engineer received from

Shri/Smt./Kumari...........cooiiiiiiiiiiiiieceeie eSO/ WifE/daughter of
SHhIT o , resident of Village.........................; Tehsil ................. ,
District .......................... it is informed that the said Shri/Smt./Kumari ...........................

has been selected for the said post. Therefore, he/she is hereby offered appointment as Junior
Engineer on the following terms and conditions:—

1. There shall be paid to him a remuneration of rupees ............... (in figures)
weeeeenr.. (in words) per month.

2. Other allowance, whatsoever admissible to the employees of State Government from
time to time shall be paid to him.
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3. The appointment shall be on contract basis for a period of one year from the date of
joining; which may be extended as per the provisions of the rules.

4. The appointment shall further be subject to terms and conditions laid down in the rules
and agreement.

5. The antecedent verification certificate to the satisfaction of the Zila Parishad from the
Executive Magistrate or two Gazetted officers known to him at least for the last three
years shall be given by him at the time of submission of joining report.

6. The appointment shall be subject to the production of Certificate of Medical Fitness
issued by the Chief Medical Officer of the concerned district before joining to the post.

7. The attested copies of original certificates in respect of educational qualifications,
caste, bonafide resident, physically handicapped, member belonging to below poverty
line or past experience, as the case may be, shall be submitted along with joining report.

In case, the above terms and conditions are acceptable to him, he/she may report for
execution of the contract agreement as well as for joining duty in the office of undersigned
immediately but not later than fifteen days from the date of issue of this appointment letter.

Place : coceveeeenneniiiinnen.
Chief Executive Officer,
Zila Parishad
Date:.ccovvvviiiiinnnnnns District
Himachal Pradesh.
Shri/Smt./Kr.

FORM-II
[See rule 15-A(VI)]

AGREEMENT

Form of contract/agreement to be executed between the Junior Engineer and the Chief

Executive Officer, Zila Parishad Designation of the Appointing
Authority)
This agreement is made on this day of
in the year between  Sh./Smt./Kumari
s/o/d/o/w/o  Shri r/o Contract  appointee

(hereinafter called the FIRST PARTY), AND the Zila Parishad
through its Chief Executive Officer (hereinafter referred to as the SECOND PARTY).

Whereas, the SECOND PARTY has engaged the aforesaid FIRST PARTY and the FIRST
PARTY has agreed to serve as a Junior Engineer on contract basis on the following terms and
conditions:—
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I.

2.

3.

That the FIRST PARTY shall remain in the service of the SECOND PARTY as a
Junior Engineer for a period of 1 (one) year commencing on day of and
ending on the day of . It is specifically mentioned and agreed upon by
both the parties that the contract of the FIRST PARTY with SECOND PARTY shall
ipso-facto stand terminated on the last working day i.e. on and
information notice shall not be necessary:

Provided that for further extension/renewal of contract period the Chief Executive
Officer, Panchayat Samiti shall issue a certificate that the service and conduct of the
contract appointee was satisfactory during the year and only then the period of contract is
to be renewed/extended.

The contractual amount of the FIRST PARTY will be Rs.23100/- per month.

The service of FIRST PARTY will be purely on temporary basis. The appointment is
liable to be terminated in case the performance/conduct of the contract appointee is not
found satisfactory. In case the contract appointee is not satisfied with the termination
orders issued by the appointing authority, he/she may prefer an appeal before the
appellate authority, who shall be higher in rank to the Appointing Authority, within a
period of 45 days, from the date on which a copy of termination order is delivered to
him/her.

Contract Appointee will be entitled for one day causal leave after putting one month
service, 10 days medical leave and 5 days special leave in a calendar year. A female
contract appointee with less than two surviving children may be granted maternity leave
for 180 days. A female contract appointee shall also be entitled for maternity leave not
exceeding 45 days (irrespective of the number of surviving children) during the entire
service, in case of miscarriage including abortion, on production of medical certificate
issued by the authorized Government Medical Officer. A contract employee shall not be
entitled for medical reimbursement and LTC etc. No leave of any other kind except
above is admissible to the contract appointee.

Un-availed casual leave, medical leave and special leave can be accumulated up to the
calendar year and will not be carried forward for the next calendar year.

Unauthorized absence from the duty without the approval of the Controlling Officer
shall automatically lead to the termination of the contract. However, in exceptional cases
where the circumstances for un-authorized absence from the duty were beyond his/her
control on medical ground, such period shall not be excluded while considering his/her
case for regularization but the incumbent shall have to intimate the controlling authority
in this regard well in time. However, the contract appointee shall not be entitled for
contractual amount for this period of absence from duty:

Provided that he/she shall submit the certificate of illness/fitness issued by the Medical
Officer as per prevailing instructions of the Government.

An official appointed on contract basis who has completed three years tenure at one
place of posting shall be eligible for transfer on administrative grounds.

Selected candidate will have to submit a certificate of his/her fitness issued by the
Medical Board in case of a Gazetted Government Servant and by the Government
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Medical Officer, in the case of Non-Government Servant. In case of women candidates,
who are to be appointed against posts carrying hazardous nature of duties and if in case
they have to complete a period of training as a condition of service, such women
candidate, who as a result of test is found to be pregnant for twelve weeks standing or
more shall be declared temporarily unfit and her appointment shall be held abeyance until
the confinement is over. Such women candidate be re-examined for medical fitness after
six weeks after the date of confinement and if she is found fit on production of Medical
fitness certificate from the authority, as specifies above, she may be appointed for the
post kept reserved for her.

8. Contract appointee shall be entitled to TA/DA if required to go on tour in connection
with his/her official duties at the same rate as applicable to regular counter-part official at
the minimum of pay scale.

9. The Employees Group Insurance Scheme as well as EPF/GPF will not be applicable to
contractual appointee(s).

IN WITNESS the FIRST PARTY AND SECOND PARTY have herein to set their hands
the day, month and year first, above written.

IN THE PRESENCE OF WITNESS:
1.

(Name and Full Address)

(Name and Full Address)
(Signature of the FIRST PARTY)
IN THE PRESENCE OF WITNESS:
1.

(Name and Full Address)

(Name and Full Address)
(Signature of the SECOND PARTY)

PLANNING DEPARTMENT

NOTIFICATION
Shimla-2,the 16th August, 2024

No. PLG. FC (F) 1-1 /2023 (DPDC).—In continuation of this department notification of
even number dated 31st December, 2024 the Governor, Himachal Pradesh is pleased to nominate
the following as non-official members of the District Planning, Development and 20-Point
Programme Review Committee of District Mandi with immediate effect as under:—
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1 Sh. Sanjeev Guleria, VPO Leda, Tehsil Rewalsar, District Mandi, H.P.
’ 83040-00001.
) Sh. Rajender Mohan s/o Late Sh. Gopi Ram, Ward No. 4, Nela Mandi, District
) Mandi, H.P. 94184-94222.
3 Sh. Anil Sen, House No. 58/9, Bhagwan Street Mandi, District Mandi, H.P.
) 94180-00549.
4 Sh. Yograj, Yoga House No. 223/12, Ram Nagar, Mandi, District Mandi, H.P.
’ 82197-41077.
5 Miss. Alknanda Handa, r/o Village Chhipnu, PO Bijni, Ward No. 1, Khaliyar,
) District Mandi, H.P. 70187-00312.
6 Sh. Ranjit Mandyal, Village Lohardi, PO Randhara, Tehsil Balh, District Mandi,
) H.P. 94188-00771.
7 Sh. Pardeep Sharma, VPO Gutkar, Tehsil Balh, District Mandi, H.P.
) 94180-05117.
3 Sh. Vijay Kanv Village Jamnoun, PO & Tehsil Baldwara, District Mandi, H.P.
’ 94180- 466471.
9 Sh. Om Prakash Saini, Village Sihan, PO Gagal, Tehsil Balh, District Mandi,
’ H.P. 94183-00127.
10 Sh. Joginder Guleria, VPO Tandu, Tehsil Sadar, District Mandi, H.P.
"1 94186-33007.
1 Sh. Jagdish Reddy, Village Riyara, PO Sangalwara, Tehsil Thunag, District
" | Mandi, H.P. 98160-22951.
12 Sh. Arun Arya, House No. 303/3, Rasmain, PO Sunder Nagar-I, Tehsil Sunder
" | Nagar, District Mandi, H.P. 94181-66100.
13 Sh. Yov Raj, Village Sanarli, PO Bhanthal, Tehsil Karsog, District Mandi, H.P.
" 191293-93939,
14 Sh. Manu Gupta, VPO Baggi, Tehsil Balh, District Mandi, H.P. Pin Code 175027
"1 94180-45334

1. Functions of the Committee:

The District Planning, Development and 20 Point Programme Review Committee will
function as the Policy and Planning Council at the district level to give directions to the
Administrative and Technical Personnel besides according approval, overseeing the
implementation in terms of monitoring and review in respect of developmental
schemes/Programmes and 20-Point Programme to be executed at district level. The Committee
will also have the final authority to approve the shelf of schemes/projects under various
decentralized planning programmes including Backward Area Sub Plan. The meeting of the
Committee will be held on quarterly basis as per date and venue fixed by the Chairman. The
recommendations and suggestions of this committee will be sent to all the concerned Heads of
Departments for taking appropriate action with a copy to Planning Department, H.P.

2. Conditions Governing TA/DA:

The Official Members/non-official members shall be entitled for TA/DA as admissible
under the rules as notified by the Finance Department from time to time.

By order,

Sd/-

(DEVESH KUMAR, IAS),
Pr. Secretary (Planning).
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CHANGE OF NAME

I, Rajender Singh s/o Sh. Prithvi Singh, r/o Vill. Kotla Sikardi, P.O. Surla Charjan, Tehsil
Nahan, Distt. Sirmaur (H.P.) declare that I have changed my name from Rajender Singh (Previous
Name) to Rajinder Singh Parmar (New Name). All concerned please may note.

RAJENDER SINGH

s/o Sh. Prithvi Singh,

r/o Vill. Kotla Sikardi, P.O. Surla Charjan,
Tehsil Nahan, Distt. Sirmaur (H.P.).
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CHANGE OF NAME

I, Chander Lata w/o No. 168373T, Rank Ex. SPO Pawan Kumar, r/o Vill. Thana Khurd,
P.O. Mandli, Sub-Tehsil Bihru Kalan, Tehsil Bangana, Distt. Una (H.P.) declare that I have
changed my name from Preeti Thakur to Chander Lata. All concerned please may note.

CHANDER LATA

w/o No. 168373T, Rank Ex. SPO Pawan Kumar,
r/o Vill. Thana Khurd, P.O. Mandli,

Sub-Tehsil Bihru Kalan,

Tehsil Bangana, Distt. Una (H.P.).

CHANGE OF NAME

I, Balesh Kumar Sharma s/o Sh. Laxmi Dass, r/o H. No. 100/4, P.O. Bhojpur, Tehsil Sunder
Nagar, Distt. Mandi (H.P.) declare on oath that I have changed my name as Balesh Sharma from
previous name Balesh Kumar Sharma. Whereas, previously I, too, have changed my name two
times. Firstly as Balesh Kumar from Balesh Sharma and secondly as Balesh Kumar Sharma from
Balesh Kumar. Declare that all the names are of one and the same person. Concerned may note
please.

BALESH KUMAR SHARMA

s/o Sh. Laxmi Dass,

r/o H. No. 100/4, P.O. Bhojpur,

Tehsil Sunder Nagar, Distt. Mandi (H.P.).

CHANGE OF NAME

I, Kamli Devi w/o Devi Singh, VPO Batheri, Tehsil Kataula, District Mandi (H.P.) declare
that in my Adhaar No. 9633 8507 3963 my name Kamla Devi is wrongly entered. Correct name is
Kamli Devi.

KAMLI DEVI

w/o Devi Singh,

VPO Batheri, Tehsil Kataula,
District Mandi (H.P.).

CHANGE OF NAME

I, Pawan Kumar s/o Sh. Anat Ram, r/o Bhimta Niwas, Durga Mata Mandir, P.O. Dhalli,
Tehsil and District Shimla-12 (H.P.) do hereby solemnly affirm and declare that my son namely
Master Mir is holding a Passport bearing No. V7955214 issued by the Passport Office Dubai on
dated 03-06-2022 and expire on dated 02-06-2027. That now, I want to change the name of my son
Mir (Previous Name) to Mashal (New Name) in all his relevant documents including his passport.

PAWAN KUMAR

s/o0 Sh. Anat Ram,

r/o Bhimta Niwas, Durga Mata Mandir,

P.O. Dhalli, Tehsil and District Shimla-12 (H.P.).
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CHANGE OF NAME

I, Mahender Kumar s/o Krishanu Ram, r/o Vill. Gassaur, P.O. Jukhala, Teh. Sadar, District
Bilaspur (H.P.) do hereby declare that in my son Axat Thakur's matriculation certificate (Roll No.
2211124005) and other academic record my, my wife and my son's names are wrongly entered as
Mahender, Sanjiv and Axat respectively instead of correct names i.e. Mahender Kumar, Sanjeev
Kumari and Axat Thakur. Which may be corrected.

MAHENDER KUMAR

s/o Krishanu Ram,

r/o Vill. Gassaur, P.O. Jukhala,
Teh. Sadar, District Bilaspur (H.P.).

CHANGE OF NAME

I, Warjeet Kumari w/o Mansa Ram, Village Chathlar, P.O. Balduhak, Teh. Nadaun, District
Hamirpur (H.P.) do hereby declare that in Panchayat Register & Bonafide my name is Warjeet
Kumari but is wrongly entered in my Adhaar Card as Waljeet Kumari. Correct my name in Adhaar
Card as Warjeet Kumari instead of Waljeet Kumari. Warjeet Kumari & Waljeet Kumari are same
person. All concerned note.

WARJEET KUMARI

w/o Mansa Ram,

Village Chathlar, P.O. Balduhak,

Teh. Nadaun, District Hamirpur (H.P.).
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